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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

Ve w1 31.01.2022 (A/N).
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ORDER
O attaming the age ol superannuation Ms, Usha Arora, W/o Late Sh, Govind Kumar

SUOAQ (N, posted in Central Districl, THC, Delhl, shall retire from Government

Digitally s el by GIRISH
GIRISH N

Date: 2022.01.2017:27:47
KATHPALIA P2

(Glrish Kathpalia)
Principal District & Sessions Judge (HQs): @elhu

___/EStt.-1/PF/2022 Dated, Delhi the

"oy ‘orwarded for information & necessary action to:-

The Registrar General, Hon'ble High Court of Delhi, New Delhi.
Q/0. all the Principal District & Sessions Judges, Dethi/New Delhi,
The Leave Sanctioning Authority, Central District, Tis Hazari Courts, Delhi.

The Drawing and Disbursing Officer/Accounts Officer, Accou.nts Branch, Cent_ral
Oistrict, Tis Hazari Courts, Delhi, with the direction to inform the_ Housing
Department in case the official is in possession of Government accommodation.

The Concerned Pay & Accounts Office through the Concerned Accounts Branch,
Centra!l District, Tis Hazari Courts, Delhi.

The A.O (Judicial), Litigation & Vigilance Branch, Central District, Tis Hazari Courts,

S
elni.

The A.O. (Judicial), Computer Branch, General Branch & Library Branch, Central
District, T.H.C, Delhi.

Tne A.O.(Judicial), P&T/Seniority & Promotion/Leave Seat/Layers Seat/Service

Eook/Recruitment Cell/ACR Cell/Pay BIll/Pension Cell, Central District, Tis Hazari
Courls, Delhi,

Cealing Official, Layers Seat, Central District, T.H.C, Delhi

\/ Y/eb-Site Committee, THC, Delhl,

DRI Uk PRO/APRO, Tis Hazart Courts/Rohini Courts/KKD Courts/PHC Courts/Saket

f.uurts/Dwarka Courts, Delhi/New Delhl.

cooriindi Section, Roorn No. 232, Tis Hazarl Courts, Delhl,

Mo Usha Arora, W/o  lLale Sh, Govind Kumar Arora, Sr,
Hudicial), priesently posted In Central District, T.H.C, Delhl, wit
vrates regarding surrendering of Government Accommodatia

Adminlistrative Officer
h the direction to start
\, If occupled.
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Date 2022 01,2017.272.27 s

Principal District & Sessions Judge (HQs): Delhi

N



